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 (b) if so, the details thereof? 

 THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT (SHRI AJAY 
MAKEN): (a) and (b) Based on the requirement projected by the Organizing Committee of the 
Commonwealth Games 2010, the Delhi Development Authority (DDA) has been entrusted with 
the construction of the Commonwealth Games Village to accommodate 8000 athletes and 
officials during the Games. As part of this project, DDA is constructing 1168 apartments with 
4008 rooms on double occupancy basis. Further, the additional accommodation required during 
the Games is to be provided through creation of additional hotel rooms, not only in the National 
Capital Territory (NCT) of Delhi, but also at other locations in the National Capital Region. The 
Bed and Breakfast Scheme launched by the Government of NCT of Delhi and liberalization of 
guest house norms are some additional measures to augment accommodation in the city for the 
Games. 

Financial assistance under UIDSSMT 

 †1226. SHRI MANOHAR JOSHI: Will the Minister of URBAN DEVELOPMENT be pleased to 
state: 

 (a) whether it is a fact that the State Government of Maharashtra has sent some proposals 
to the Central Government under Urban Infrastructure Development Scheme for Small and 
Medium Towns (UIDSSMT); 

 (b) if so, the details thereof; 

 (c) the amount of financial assistance released for these schemes so far; and 

 (d) the additional financial assistance Government proposes to release during this very 
financial year? 

 THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT (SHRI AJAY 
MAKEN): (a) and (b) Yes, Sir. State Level Sanctioning Committee (SLSC) of Maharashtra has 
recommended 115 projects on various components under Urban Infrastructure Development 
Scheme for Small and Medium Town (UIDSSMT), out of which 34 projects at an approved cost 
of Rs. 77356.76 lakh involving total Central commitment of Rs. 62476.87 lakh have been 
sanctioned so far. 

 (c) and (d) Rs. 21949.44 lakh has been released as 1st installment of Additional Central 
Assistance (ACA) during 2006-07, 2007-08 and during the current financial year i.e. 2008-09 
and amount of Rs. 9589.30 lakh as ACA has been released to the State as per priority provided 
by the State. 

Project reports on development of towns 

 1227. SHRI RAJNITI PRASAD: Will the Minister of URBAN DEVELOPMENT be pleased to 
state: 

†Original notice of the question was received in Hindi. 




